12.03.2018 J-1

AT 2.15 PM
1. LPA 498/2016
CM.APPL.32921/2016

2. W.P.(C) 1374/2018
CM.APPL.5723/2018
CM.APPL.5724/2018

3.ITA 1003/2017

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 3
(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT

HON'BLE MR. JUSTICE A.K.CHAWLA

SATISH AHUJA
VS UNION OF INDIA AND
ORS.

QUIPPO OIL AND GAS INFRASTRUCTURE

VS OIL AND NATURAL GAS CORPORATION
LIMITED AND ORS.

VINOD KUMAR GUPTA

CM.APPL.41767-41768/2017 VS DEPUTY COMMISSIONER OF

CM.APPL.3505/2018

4.ITA 672/2016

AT 2.15 PM
1. W.P.(C) 8341/2017

AT 2.15 PM
1. W.P.(C) 6312/2017

INCOME TAX CENTRAL CIRCLE-17

PRINCIPAL COMMISSIONER OF
INCOME TAX (CENTRAL)- I
VS SMT.RITU SINGAL

COURT NO. 6
(DIVISION BENCH-III)

PRANAV SACHDEVA,MRINALINI SEN
SHATRAJIT BANERJI,M.M.KALRA
SONALI KUMAR

P.CHIDAMBARAM, ABHIMANYU BHANDARI
KARTIKA SHARMA,CHEITANYA MADAN
SANDEEP SETHI,SUNIL K.JAIN
PAWANSHREE AGARWAL,

REETA CHAUDHARY, PUNYA GARG

ARVIND KUMAR , HARSHVARDHAN SHARMA
ZOHEB HOSSAIN,DEEPAK ANAND

RAHUL CHAUDHARY ,SANJAY KUMAR
AJAY VOHRA,KAVITA JHA
DEVIKA JAIN

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

TALLURI SRINIVAS
VS UNION OF INDIA,MINISTRY
OF CORPORATE AFFAIRS & ANR

A .N.HAKSAR,R.SUDHINDER
PRERNA AMITABH,ANURAG TRIPATHI
VIJAY JOSHI,POOJA M.SAIGAL

KIRTIMAN SINGH,WAIZE ALI NOOR
PRATEEK DHANDA, SAEED QADRI

COURT NO. 6

HON'BLE MR. JUSTICE SANJIV KHANNA

HON'BLE MS.

JUSTICE PRATHIBA M.SINGH

VIRAG TIWARI
VS. PRINCIPAL COMMISSIONER OF
INCOME TAX-21 & OTHERS

BALBIR SINGH,RAJESH JAIN
RUBAL BANSAL,ZOHEB HOSSAIN



12.03.2018 J-2

1. CRL.A.280/2012

2.CRL.A.306/2012

3.CRL.A.1054/2013

AT 10.30 A.M.
1. RFA 135/2007

2. RFA 150/2007

3. RFA 183/2007

4. RFA 1022/2016
CM APPL.47592/2016

HIGH COURT OF DELHI
09 MARCH ,2018

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 36

HON'BLE MS. JUSTICE INDERMEET KAUR

VIKRAM SINGH
VS CBI

VIKRAM SINGH
VS CBI

RAJ KISHORE
STATE (GOVT OF DELHI)

COURT NO.27

HARSH K.SHARMA ,6 VAIBHAVI SHARMA

ROHIT GAUR,VIVEK PUNIA

PULKIT JAIN,RAJDIPA BEHURA

PHILOMON KANT,KRITI HANDA,6 HANSIKA SAHU

MANISH TIWARI,RAJDIPA BEHURA
PHILOMON KANT,KRITI HANDA,6 HANSIKA SAHU

SUNITA ARORA,AMIT AHLAWAT

HON'BLE MS. JUSTICE PRATHIBA M. SINGH

VISHAL GUPTA
VS. MOHAN LAL & ANR.

CANARA BANK
VS. THE DELHI KARNATAKA
SANGHA

THE DELHI KARNATAKA SANGH
VS. CANARA BANK

DELHI DEVELOPMENT AUTHORITY
AND ORS. VS.
KIRPAL SINGH AHLUWALIA

ANIK KHER,SIDDHARTHA JAIN
KUNAL KHER, D.R.BHATIA
RAJIV ANEJA, RAJIV AGGARWAL

PRADEEP DEWAN, ANUPAM DHINGRA
K.R.GUPTA, NITIN GUPTA
K.R.GUPTA,NITIN GUPTA

PRADEEP DEWAN, ANUPAM DHINGRA
RAJEEV BANSAL,DHANESH RELAN

VASUDHA, GAURI, KOMAL
VIVEKANAND

REGISTRAR (LISTING)



12.03.2018 FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 14 (OS - G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

46. O.M.P. (COMM) 435/2017 THE UNITED INDIA INSURANCE PRADEEP GAUR
I.A. 14430/2017 CO. LTD
I.A. 14431/2017 Vs. MAJA HEALTH CARE

I.A. 14432/2017 DIVISION
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